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Before The Hon'ble National Gree™ rribunal (Western

Zone Bench), Pune at pune

Original Application No. 79 of 2020 .

Between
Lt. Col. Ms. Shomi Sugathan oo™ Applicant
Versus

M/s. Swami Tyres Works

e er S ) 18 e oG T R A Respondent
COMPILATION OF DOCUMENTS FILED ON BE HALF OF

APPLICANT

Sr. Particulars Page No.
No.

1 | Documents received by Applicant under
Right to Information Act in respect of
the compliance of the order of removing
nuisance u/s 133 of Cr.pc issued by the
Respondent No.4 along with English

Translation.
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OFFICE OF THE ASSISTANT POLICE COMMISSIONER,
HADAPSAR SECTION, PUNE CITY

NEAR SEASONAL MALL, MAGARPATTA, HADAPASAR,
PUNE 411028

O.No.S.Po.Aa/Hadapsar-Vibag/Mahiti .
Adhikar/5560/2021 ' Date: 30/10/2021

To:

P.K.l Sugthan,

R/at S.N0.190 Sugu Niwas,

Near Newton Ware House, Ganeshnagar,
Fursungi, Pune-411038

Subject: Regarding information sought under Right to
Information Act. 2005

Reference: 1. Hadapsar Police Station Outward

No.13332/2021 dt. 29/10/2021 -

Subject of the information - receiving information
regarding Application under RTI Act.

Details of the information Information

supplied
On inspecting the
letter dated 16/03/2021, the Regional | record of

Subject of the Information:-As per

S e A




W

Officer, MPCB, Pune, has instructed to
the Collector, Pune to take action under
Section 133 of the Criminal Procedure
Code against M/s. Swati Tyre Works,
Fursungi, Taluka-Haveli. Accordingly
the Collector vide their letter dated
30/06/2021 further directed to Police
Commissioner, Pune City to initiate
action. Then the Senior Police
Inspector, Special Branch, Pune, again
further directed the Police Inspector,
Hadapsar Police Station to take action
as per above-referred letter of MPCB.
Then Mr. V.D. Raut, Asstt. Police
Inspector, Hadapsar Police Station
personally visited M/s. Swati Tyre
Works, Fursungi, Pune; recorded the
statements of the concerned persons
and submitted report. The copies of the
said statements recorded and Report
submitted etc. all documents, be

supplied to the Applicant

Hadapsar Police
Station Regarding
the information
sought under
Right to
Information Act,
the copies of the
said investigation
made, are being
enclosed herewith
and supplied to
the Applicant,

total number of

documents 08

(eight)
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The above-said information is obtained from Information
Officer- cum- Senior Police Inspector, Hadapsar Police Station and

hence it is being supplied to you (Applicant).

Sd/-
(Kalyanrao Vidhate)
Public Information Officer and
Assistant Police Commissioner,

Hadapsar Division, Pune City

If you are not satisfied with the above information supplied, then
within 30 days from receipt of the information, you can file an
Appeal before the Appellate Authority cum Joint Police
Commissioner, Parimandal-5, Near Shivarkar Garden, Mahatma

Phule Sanscritic Bhavan Building, Pune City.



Police Commissioner, Special Branch — 1 Pune City
2, Sadhu Vagyani Path, Pune-411001

O.No. Po.U.A/Vi.Sha/Kamgar Date: 08/07/2021
4514/2021

To:

Senior Police Inspector,
Hadapsar Police Station,

Pune City.

Subject: Regarding action to be taken against Swami Tyre Works
as per letter received from District Collector cum District
Magistrate, Pune (Home Department)....

With reference to the above mentioned subject it is hereby
informed that as per one letter received from Smit. Shubhangi
Gonjare, Nayab Tahasildar, Home Department, an action under
section 133 of the Criminal Procedure Code for removing public
nuisance, is to be taken against M/s. Swamy Tyre Works, which is
situated within the jurisdiction of Hadapsar Police Station at Gat

No.157, Fursungi, Taluka Havli, District Pune,

Therefore necessary action be taken in this respect and report
of'the said action taken, be submitted to the Nayab Tahasildar (Home
Department), Office of the District Collector, Pune, and copy of the




b

same be submitted to this office also. Copy of the letter received

from Nayab Tahasildar, is attached herewith for necessary action.

Sd/-xxx
(Vijaya Karande)
Senior Police Inspector,

Special Branch, Pune City

Copy for information to —

1. The Police Dy. Commissioner, Circle No.5, Pune City

2. The Assistant Police Commissioner, Hadapsar Division, Pune
City.

TC




O. No. 9352/2021
Hdapsar P.S., Pune City
Date: 28/07/2021

TO:
The Nayab Tahasildar (Home Department)
Collector Office, Pune,

Submitted with respect —

From:  V.D. Raut, Assistant Police Inspector, Hadapsar, Police

Station, Pune City

Reference: 1) Your office letter O.No. PGK/Ka.Vi/4380/2021 dt.
30/06/2021
2) Office Letter from the office of The Police Dy.

Commissioner, Special Branch, Pune City bearing

O.No. Po.U.Aa/Vi.Sha./Kamgar/4514/2021 dated

08/07/2021.

Sir,

With regard to the above-mentioned reference and subject, it is most
respectfully submitted that as per the letter mentioned in Reference
No.2 above, which was received from the Dy. Police Commissioner,
Special Branch, Pune City, a copy of an order passed by your office

was received at Hadapsar Police Station. Then the Poljce Inspector
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n further ordered us to serve the said order

Hadapsar Police Statio
and necessary action be taken in the matter.

ad been to M/s. Swami Tyre Works,

Accordingly today we h
gi, Taluka Haveli. There, we

at Gat No.157, Ganesh Nagar, Fursun
found at ground floor of three storied building, a manufacturing

unit of tyre remolding. We took its photographs, which are ‘being
attached along with this report with its negatives. When we enquired
about the owner of the said manufacturing unit, it revealed that the
said manufacturing unit is in the name of Sou. Vijaya Divakaran
Damodaran. One Shop Act license was shown to us. Copy of the
said Shop Act License is also attached with this report. Then a copy
of order sent b'y your office directing to initiate action under section
133 Cr.P.C. was shown to the persons present there. Then detail
statement of Sou. Raji Udaybhan Puture, aged 37 years, Occ : House
Wife, R/at Flat No.603, Ashok Building, Kubera Sankul, D.P. Road,
Gadital, Hadapsar, Pune (Mobile N0.9021019736), was recorded.
Her maiden name was Raji Divakaran Damodarn. She being the
daughter of Sou. Vijaya Damodarn, was looking after and doing
management of the said manufacturing unit. She has been warned
that no nuisance should be caused to the residents residing in nearby

area from her in person or from their manufacturing unite.

Sou. Raji Puture hag given statement before me that they have
filed a case in National Green Tribunal, Pune on 28/1/2021 against
(1) MPCB, Pune (2) Regional Officer, MPCB, Pune (3) MSEDCL,
Urali Devachi, (4) Ward Officer, Fursungi, PMC and (5) The
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Commissioner, PMC Pune. The next date of the said case is
28/07/2021.

We also made inquiry with the residents residing nearby
Swami Tyre Works. One resident residing there Sou. Lata Maruti
Harpale, Age 55 Yrs, Occ : Housewife, R/at Savli Bungalow, Gat
No.157, Near New Royal Lodge, Ganesh Nagar, Fursungi (Mobile
No. 9767679898) stated that her husband Shri. Maruti Ramchandra
Harpale, Age 65 is suffering from heart-attack and they are causing

nuisance from the said manifesting unit M/s. Swami Tyre Works.

One Lokhande, Age 53 Years, Occ : Transport Supervisor,
R/in same area (Mo.No0.9767892789) and Gulab Sadashiv Devkar,
Age 65 Years, Occ: well-to-do, R/in same area  (M.O.
N0.9922670308) have given their statements stating that some black
powder (Kajali) and wooden powder (bhussa) used to spread from
this manufacturing unit M/s. Swami Tyre Works and enters to their
house and because of this, they all caused nuisance of the same.
Similarly because of running of machinery in the said unit they
caused trouble because of its loud noise. Hence they and other
residents in that area requested to close down the said manufacturing
unite as early as possible. They also informed that they have made

complaint even in National Green Tribunal.

We have thus served copy of order on the said M/s. Swami
Tyre Works and informed them to visit your office and further

procedure be followed and take steps
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Hence this Report submitted with respect for further action.

Encl.: Statement of Sou. Raji Puture, documents given to us by her,

and the photographs snapped by us.

Submitted through:-

Sd/- (Balkrishna Kadam)
The Senior Police Inspector.

Hadapsar Police Station, Pune City
Submitted on 27/07/2021

Sd/-xxx
Assistant Police Inspector,

Hadapsar Police Station, Pune City.

Copy for information to:-

The Police Dy. Commissioner, Special Branch, Pune City.
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STATEMENT DT. 27/07/2021

I, sou. Raji Udaybhan Puture (maiden name - Raji Divakaran
Damodaran) age 37 years, Occ: Housewife, R/at Flat No.603, Ashok
Buildidng, Kubera Sankul, D.P. Road, Gadital, Hadapsar, Pune
(Mobile No. 9021019736), myself being present here, give my

statement as follows-

That I am residing at the above-mentioned address with my
husband Udaybhan Balkrishna Puture (Mobile No. ----- ) and two

children — Shrihari and Shripati . I am housewife.

Today I have been informed by you that a notice has been
issued by the District Collector Office, Pune, directing to initiate
action against our shop of tyre remolding M/s. Swami Tyre Works,
157, Ganesh Nagar, Fursungi, Pune. In this respect, I say that at Gat
No.157, Ganesh Nagar, Fursungi we are having a small
manufacturing unit of tyre remolding, which is in the name of my
mother - Vijaya Prabhakar Damodaran (Mobile No. 1308977893)
since 1997. My father and mother work there. Four workers are
working at 'present in this manufacturing unit. My mother is aged 57
years and father 65 years. Both of them are now suffering from
illness therefore they cannot come here in person. I myself and my

husband both now looking after the said business.

Regarding our Swamy Tyre Works I say that before some last
years, we had quarrel with one Mr. P.K. Sugdan, Retired Army

Person on some trifle reason. M. P.K.Sugdan, therefore, filed



complaint against our shop —M/s. Swami Tyre Works, with National
Green Tribunal (NGT). Accordingly officials of Maharashtra
Pollution Contfol Board MPCB had visited and inspected our
manufacturing unit. Thereafter we filed a civil case against MPCB
at Civil Court, Shivajinagar, Pune, bearing Civil Suit No.2242/2011.
. Then on 28/1/2021 we also filed a case before the National Green
Tribunal, Pune against (1) MPCB, Pune (2) Regional Officer, MPCB
(3) MSEDCL, Urali Devachi (4) Ward Officer Furs‘usngi, PMC and
(5) The Commissioner, PMC. The next date in this case is 28/7/2021
and in this case we have demanded stay to the order passed by

District Collector, Pune.

I, therefore, say that our manufacturing unit M/s. Swalni Tyre
Works is running at Gat No.157, Fursungi and it is in the industrial
zone. To support this 1 am submitting a copy of letter dated
25/04/2017 issued by Pune Metropolitan Regional Development
Authority. I also received from you a notice issued by District
Collector, Pune, for initiating action against our Swami Tyre Works
under section 133 Cr.P.C. I say that accordingly within two days I
will remain present in the office of District Collector and take the
necessary steps and proceedings regarding this notice. Our case is
also pending before the National Green Tribunal, hence we request
that we may be granted seven days’ time. During the said period we
take care and precaution that no any nuisance will be caused to

anybody from our manufacturing unit M/s. Swami Tyre Works .
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My above-said statement is recorded on computer and after
taking out its print, I myself read the said statement and its contents

are true as per my say.

Hence this Statement.

Sd/-xxx
Before
(V.D. Raaut)
Assistant Polie Inspector,
Hadapsar Police Station, Pune City
w—

TC
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PUNE METROPOLITAN REGION DEVELOPMENT
AUTHORITY, PUNE

Email: hgpmrda@email.com

Maharaja Sayaji Gaikwad Udyog Bhavan, third and forth floor. Near Aundh
Police Chowky, Aundh, Pune-411007

0.No.PMRDA/Mouje-Fursungi/Tal-Haveli/Dist-Pune/S.No./Gat No. old157/
0.No.13677

Date: 25/04/2017

To:

Smt. Vijaya Ddivakaran,
R/at Fursungi,

Tal- Haveli, District Pune.

Subject:- Regarding Zone in which land Survey No/ old Gat No.
157Mouje-Fursungi, Tal.-Haveli, Dist.- Pune, comes under.

Reference: Your Application dated 14/04/2017

As per sanctioned proposal of local scheme, land Survey
No./Gat No. old — 157 included in Industrial area and it comes

within 45 meter proposed road.
Sd/-xxx

Chief Executive Officer,
Pune Metropolitan Regional Development Authority

Pune

~4c



